FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

For the attention of the Stakeholders of Heme Health Private Limited

Name of Corporate Person

Heme Health Private Limited

Date of incorporation of Corporate

2. p 2671212022
erson
3. {%L_Ithonty under Wh.lCh Corporate Person Registrar of Companies, Mumbai [
is incorporated/registered
4 g:rlggate Identity Number of Corporate U72900MHE2022FTC395984
Address of the Registered Office and i
L . o 601, 6th Floor, Ascot Centre, Near ITC Maratha, Sahar
> | g;‘;‘;‘r‘]’al Office (if any) of Corporate | o0+ Road, Andheri East, Mumbai-400099
6. Liquidation commencement date of 04/11/2026
Corporate Person
Narme: CS (IP) Jigarkumar Gandhi
Address: Office: 05, 1** Floor, Harismruti; SVP Road,
Name, Address, Email Address, Opp. H!)FC Bank, Chamunda Circle, Borivali West,
) . Mumbai-400092
7. Telephone Number and the Registration Email: e dhi@i .
Number of the Liguidator mail: jigar.gandhic@ingandco.in
Phone: +91-9702002189 | 022-48257344
Registration No.: IBBI/IPA-002/IPN01307/2024-
2025/14502
8. Last Date for su_bmission of Claims 03/12/2026

Notice is hereby given that the Heme Health Private Limited has commenced voluntary liquidation on
November 04, 2026.

The stakeholders of Heme Health Private Limited are hereby called upon to submit a proof of their claims, on
or before December 03, 2026, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of ¢laims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator:

Jigarkumar Gandhi i
Liquidator ’

Date: November 04, 2026
Place: Mumbai
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OW. No: 6938/2026 Date- 03/11/2026
Public Trust Registration Office,

Greater Mumbai Region, Mumbai

1st Floor, Sasmira Building,

Sasmira Road, Worli, Mumbai- 400030.

Public Notice
Application No. 17/2024, for appointment of trustees in the trust
mentioned under Section 47 of the Maharashtra Public Trust Act, 1950.
Name of the Trust:- “K. K. SINGHVI FOUNDATION”
Trust Registration No. :- E-18916 (Mumbai)

1. In accordance with the order below Exh.1 dated 16.10.2026 of the Hon'ble
Joint Charity Commissioner, Greater Mumbai Region, Mumbai, in the application
No. 91/2026 filed under Section 47 of the Maharashtra Public Trusts Act, 1950,
all concerned interested persons are hereby informed by this public notice that
the applicant Mr. Nitin Kalyanmal Singhvi has filed the present application in
the trust “K. K. SINGHVI FOUNDATION".

2. “K. K. SINGHVI FOUNDATION” Trust Registration No.:- E-18916
(Mumbai). At the time of registration of this trust, the following trustees were
managing it. The applicants have stated in Exhibit No. 1 that out of those,
four trustees are deceased, and one trustee is currently looking after the
management of the trust. The names of the said trustees are as follows.

1. Mr. Kalyanmal Kewalmal Singhvi (Death) 2. Mrs. Pushpa Kalyanmal Singhvi (Death)
34, Prabhat, 76B, Desai Road, 34, Prabhat, 76B, Desai Road,

Mumbai- 400026. Mumbai- 400026.

3. Mr. Sanjay Kalyanmal Singhvi (Death) 4. Mr. Mishrimal Jethmal Oswal (Death)
34, Prabhat, 76B, Desai Road, 88/2, Radha Niwas, Turgarli, Lonavla,
Mumbai- 400026. Dist. Pune.

5. Mr. Anil Chandanmal Singhvi
(Present Trustee)

112-A, Twin Tower, Veer Sawarkar Marg, Prabhadevi, Mumbai - 400025.

3. In the present case, application number 91/2026, the following persons
have requested for appointment as “Trustees” in the Trust.

1. Mr. Nitin Kalyanmal Singhvi 2. Mrs. Meenakshi Kapoor
901, RNA Auroville Apartment, 901, RNA Auroville Apartment,

Gujar Lane, Santacruz (West), Guijar Lane, Santacruz (West),

Mumbai- 400054. Mumbai- 400054.

4. The matter is fixed for hearing before the Hon'ble Joint Charity
Commissioner, Greater Mumbai Region, Mumbai on 23/11/2026 at 11.00 am
for appointment as Trustee in the above mentioned Trust.

5. Accordingly, if any person is interested in becoming a trustee of the
said trust, he/she should submit his/her application along with his/her biodata
to the above mentioned office address within 30 days from the date of
publication of the notice.

6. Accordingly, if anyone has any objections or anything to say regarding
the above appointment of trustees, they should submit them to the above
office address within 30 days from the date of publication.

7. It should be noted that if the application or objection is not received as
per the above, necessary action will be taken as per the law.

This Notice Given under my hand and seal of the Joint Charity Commissioner,

Greater Mumbai Region, Mumbai Dated 03.11.2026.

Sd/-
Superintendent (J),
Public Trust Registration Office
Greater Mumbai Region, Mumbai

PUBLIC NOTICE

NOTICE IS HEREBY GIVEN to the public at large that my clients, Mr.
Satvinder Singh Chadha and Mrs. Igbal Kaur Chadha, have
represented that they are the lawful owners and holders of all rights, title
and interest in respect of the residential premises more particularly
described in the Schedule hereunder written (hereinafter referred to as
the "SAID PREMISES"), and have approached BANK OF INDIA for
availing financial assistance by creating an equitable mortgage/charge
over the said premises in favour of the Bank.

Itis informed that the said premises was acquired by my clients from M/s.
Orbit Ventures Developers and Mr. Ashok Kumar Gupta, pursuant to a
Tripartite Agreement for Sale dated 21/02/2024, duly registered with the
office of the Sub-Registrar of Assurances, Andheri, under Registration
No. (BDR-15) Andheri-4-2986-2024, which was subsequently rectified by
a Deed of Rectification dated 04/03/2024, duly registered under
Registration No. BDR-15-3736-2024 dated 05/03/2024. My clients have
also been recognised as members of Shikhar Heights Co-operative
Housing Society Ltd., and have been issued Share Certificate No. 02
dated 16/10/2024 in respect of 10 fully paid-up shares bearing distinctive
Nos. 1110 20.

Itis further informed that Mr. Ashok Kumar Gupta had previously executed
an Agreement for Sale dated 16/02/2021 in favour of Mrs. Ruby Rajen
Dhruv and Mr. Aditya Rajen Dhruyv, registered under Registration No.
BDR-9-2259-2021 dated 17/02/2021, which was subsequently cancelled
by a Cancellation Deed dated 23/12/2021, duly registered under
Registration No. BDR-15-13760-2021 dated 23/12/2021.

It is further brought to the notice of the public that certain earlier
transactions were entered into in respect of premises bearing Flat No.
302, 3rd Floor, which were subsequently rectified by a registered Deed of
Rectification dated 12/09/2018, whereby the description of the premises
under the relevant documents was corrected to Flat No. 3501, situated on
the 35th Floor of the building known as "SHIKHAR". Further, by an
Undertaking dated 19/04/2023, duly registered with the office of the Sub-
Registrar of Assurances under Registration No. BDR-15-6565-2023, the
Developer confirmed that Flat No. 302 on the 3rd Floor was never handed
over to the said earlier purchasers and that they have no right, title or
interesttherein.

Any person or persons, bank, financial institution, company, authority,
legal heir, claimant or any other entity having or claiming any right, title,
interest, share, claim, demand, lien, charge, mortgage, encumbrance,
possession, easement, agreement, attachment, lis pendens or any other
right or claim of whatsoever nature in, upon or in respect of the said
premises, or any part thereof, by way of sale, agreement for sale, gift,
inheritance, succession, mortgage, lease, licence, court order, decree,
attachment or otherwise, are hereby called upon to intimate the same in
writing, along with supporting documentary evidence, to the undersigned
within a period of 07(Seven) days from the date of publication of this
Notice.

In the event no claim or objection is received within the aforesaid period of
07(Seven) days, it shall be presumed, for the purpose of the proposed
loan transaction and subject to the Bank's independent satisfaction and
verification, that no third-party claim or objection has been received in
respect of the said premises, and the proposed mortgage transaction may
be proceeded with accordingly. Any claim or objection received after the
expiry of the aforesaid period shall be dealt with in accordance with law.
The undersigned shall not be responsible for any claim, right, title or
interest which may be asserted by any person after expiry of the aforesaid
notice period.

SCHEDULE OF THE SAID PREMISES

All that piece and parcel of the residential premises being Flat No. 302, on
the 3rd Floor, admeasuring 2109 Sq. Fts. As bare shell area + 741 Sq. Fts.
Additional area total aggregation area adm. 2850 Sq. Fts. (264.86 Sq.
Mtrs.) Carpet area, in'A' Wing, along with One Open Car Parking and One
Stackable Car Parking consisting of Two Car Parking's, in the Sale
Building No. 2 known as "Shikhar" and society known as "Shikhar Heights
Co-operative Housing Society Ltd.", constructed on the land bearing
Survey No. 41 (pt.) Plot bearing No. 1 to 180 and CTS No. 1 (pt.), (i.e. 1A)
bearing Plot Nos. SG-12, SG-13, SC-A/10, situated at Village Oshiwara,
Adarsh Nagar, Jogeshwari (W), Taluka Andheri, and District Mumbai
400102.

Place : Belapur
Date : 05/11/2026 Adv. Pavan K. Barhate
Office No-159/B - Wing, Balaji Bhavan, Plot No. 42A,
Sector-11, CBD Belapur, Email Id: advpavanbarhate@gmail.com,
Mob No: 9082055749, 8600785032

APPENDIX IV [Rule - 8(1)]
POSSESSION NOTICE (for Immovable property)
EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED

CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

Whereas, the Authorized Officer of Secured Creditor under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest [Act],
2002 and in exercise of powers conferred under Section 13(12) read with [rule 3] of
the Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 27-
07-2020 calling upon the borrower 1) Mr. Arnav Pradeep Singh (Borrower) 2)
Mrs. Tamalika Arnav Singh (Co-Borrower) bearing Loan Account No. 855160
to repay the amount mentioned in the notice being Rs. 62,18,474.42/- (Rupees
Sixty Two Lakhs Eighteen Thousand Four Hundred and Seventy Four and
Forty Two Paise Only) within 60 days from the date of receipt of the said notice.
That Dewan Housing Finance Corporation Limited has assigned the financial
assets to Edelweiss Asset Reconstruction Company Limited acting in its capacity
as trustee of EARC TRUST SC-371 (herein after referred to as “EARC”) vide
Assignment Agreement dated 04.10.2019 under Sec.5 of SARFAESI Act, 2002.
EARC has stepped into the shoes of the DEWAN HOUSING FINANCE
CORPORATION LIMITED and all the rights, title and interests of DEWAN
HOUSING FINANCE CORPORATION LIMITED with respect to the financial assets
along with underlying security interests, guarantees, pledges have vested in EARC
in respect of the financial assistance availed by the Borrower(s) and EARC
exercises allits rights as the secured creditor.
The borrower(s) having failed to repay the amount, notice is hereby given to the
borrower(s) and the public in general that the undersigned being the Authorised
Officer of Edelweiss Asset Reconstruction Company Limited has taken possession
of the property described herein below in exercise of powers conferred on him
under sub-section (4) of section 13 of Act read with rule 8 of the Security Interest
Enforcement) Rules, 2002 on this the 04th day of November of the year 2026.
The borrower(s)'s attention is invited to provisions of sub-section (8) of section 13 of
the Act, in respect of time available, to redeem the secured assets.
The borrower(s) in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of the Edelweiss Asset Reconstruction Company Limited for an amount of
Rs. 62,18,474.42/- (Rupees Sixty-Two Lakhs Eighteen Thousand Four
Hundred and Seventy-Four and Forty-Two Paise Only) and interest thereon.
DESCRIPTION OF SECURED ASSET - SCHEDULE PROPERTY

QR code.
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Website of the Company

Place: Mumbai
Date: November 3, 2026

(o) FSaarathim

INANCE

SAARATHI FINANCE AND CREDIT PRIVATE LIMITED
Corporate Office and Registered Office:
6t floor, Premises No. 62, Sakhar Bhavan, Plot No. 230, Block No. IlI,
Backbay Reclamation Scheme, Nariman Point, Mumbai — 400021
CIN : U64199MH2024PTC429944 | Email : compliance@saarathifinance.com |
Contact: 022 6901 1491 | Website - www.saarathifinance.com

STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE
QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026

The Board of Directors of the Company, at their meeting held on
November 3, 2026, approved the un-audited financial results of the
Company for the quarter and half year ended September 30, 2026.

The un-audited results, along with the Limited Review Report, have
been posted on the website of the Company (www.saarathifinance.
com) and the stock exchange i.e. Bombay Stock Exchange India
Limited (“BSE”) (www.bseindia.com), can be accessed by scanning the

For Saarathi Finance and Credit Private Limited

Regd Office: Office No. 3B, 35 to 40, 3" Floor, Phoenix Paragon Plaza,

CIN : U65999MH2017PTC295967 | www.profectuscapital.com
Tel : 022 68269100 | Email : compliance@profectuscapital.com

| PROFECTUS
mCAPITAL

PROFECTUS CAPITAL PRIVATE LIMITED

L B S Marg, Kurla (West), Mumbai - 400070

Un-Audited Financial Results for the quarter and half year ended
September 30, 2026 in compliance with Regulation 52 (8), read
with Regulation 52 (4) of the SEBI (Listing Obligation and Disclosure
Requirements) Regulations, 2015

QR code.

Website of the BSE

Sd/-

Vivek Bansal
Chairman and CEO
DIN: 07835456

P, &l GVK Power (Goindwal Sahib) Limited

Regd. Office: Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad-500003, Telangana, India CIN:U40109TG1997PLC028483
(Awholly owned subsidiary of Guru Amar Das Thermal Power Limited, GATPL)

(A step down wholly owned subsidiary of Punjab State Power Corporation Limited, PSPCL)
HOD-MMD, GATP, Goindwal Sahib, invites E-Tender for Procurement of Spares
of Bottom Ash Hopper Feed Gate and Jet Pump which will be used in 2x270 MW
BHEL Units during Annual overhauling for Both the Units of GATP/ GVKPGSL,
Goindwal Sahib

Tender Enquiry No. 222/ GATP/MMD/AHP/20018365

1) "Procurement of Spares of Bottom Ash Hopper Feed Gate and Jet Pump which will be
used in 2x270 MW BHEL Units during Annual overhauling for Both the Units of GATP/
GVKPGSL, Goindwal Sahib"
at 2X270 MW Guru Amardas Thermal Plant (GATP), Goindwal Sahib, Distt.: Tarn Taran,
Punjab as per details given in the tender specifications.

For detailed NIT & tender specifications, please refer to https://eproc.punjab.gov.in from

02/11/2026 from 17:00 Hrs, onwards.

Note: Corrigendum and addendum, if any, will be published online at https://eproc.punjab.gov.in

1079/12/2026-27/16728 GATP-116/26

STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE
QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026

The Board of Directors of the Company, at their meeting held on November
4, 2026 approved the un-audited financial results of the Company for the
quarter and half year ended September 30, 2026.

The un-audited financial results, along with the Limited Review Report, have
been posted on the website of the Company (https://www.profectuscapital.
com/wp-content/uploads/2026/08/Outcome-of-Board-Meeting-03082026.
pdf) and the stock exchange i.e. National Stock Exchange India Limited
(https://nsearchives.nseindia.com/content/debt/WDM/PROFECTUS2396_

03082026131100_Outcome03082026.pdf)can be accessed by scanning the

Website of the Company

Place: Mumbai
Date: November 4, 2026

Website of the NSE

for PROFECTUS CAPITAL PRIVATE LIMITED
Sd/- Sd/-

Satyananda Mishra Shilpa Bhatter
Non-Executive Non-Executive
(Independent) Director Director
DIN: 01807198 DIN:07608252

P\, &l GVK Power (Goindwal Sahib) Limited

Regd. Office: Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad-500003, Telangana, India CIN:U40109TG1997PLC028483
(Awholly owned subsidiary of Guru Amar Das Thermal Power Limited, GATPL)
(A step down wholly owned subsidiary of Punjab State Power Corporation Limited, PSPCL)
HOD-CIVIL, GATP, Goindwal Sahib, invites E-Tender for the Procurement of:

Tender Enquiry No. 226/GATP/CIVIL/50007773 dated 04/11/2026

1) "AMC CIVIL MAINTENANCE SERVICES REPAIR & MAINTENANCE WORKS IN PLANT,
COLONY & INSIDE - OUT SIDE PERIFHERY"

For detailed NIT & tender specifications, please refer to https://eproc.punjab.gov.in from
04/11/2026 from 17:00 Hrs, onwards.

Note: Corrigendum and addendum, if any, will be published online at https://eproc.punjab.gov.in

1079/12/2026-27/16804 GATP-117/26

Industrial And Prudential Investment Company Limited
Paharpur House,8/1/B Diamond Harbour Road, Kolkata -700027

NOTICE FOR LOSS OF SHARE CERTIFICATE(S)

Notice is hereby given that the certificate(s) of Industrial And Pr Ir

FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
For the attention of the Stakeholders of Heme Health Private Limited

.| Name of Corporate Person Heme Health Private Limited

2.| Date of incorporation of Corporate Person | 26/12/2022

Company Limited for the under mentioned securities are stated to have been lost
or misplaced and the registered holders have applied to the company for issue of
duplicate Share certificate(s). Any person who has /have a claim(s) in respect of the
said security(ies) should lodge such claim(s) in writing with R & T Agents of company
viz. MUFG Intime India Private Limited(Formerly Linkintime India Private Limited).
C- 101, 247 Park, Compound, L.B.S. Marg, Vikhroli West, Mumbai — 400083 within
07 days of publication of this notice after which no claim will be entertained and the
Company shall proceed to issue Duplicate Share Certificate/s.

w

.| Authority under which Corporate Person

is incorporated/registered Registrar of Companies, Mumbai |

'S

.| Corporate Identity Number of Corporate

Person U72900MH2022FTC395984

o

.| Address of the Registered Office and
Principal Office (if any) of Corporate Person

601, 6th Floor, Ascot Centre, Near ITC
Maratha, Sahar Airport Road, Andheri
East, Mumbai-400099

SBI

STATE BANK OF INDIA
REGIONAL BUSINESS OFFICE PANVEL

Shagun Insignia, 4th Floor , Shop No-401 to 408,
Plot no 195, Sector 19, Ulwe , Navi Mumbai - 410206.

REQUIREMENT OF COMMERCIAL / OFFICE PREMISES

State Bank of India, invite offers from owners/power of attorney holders of
commercial/office premises on lease rental basis for fresh premises at
Ulwe Sector 9 and adjoining areas preferably on the main road.
For further details and downloading the tender document, please visit
SBl website https://sbi.co.in/web/sbi-in-the-news/procurement-
news from 05/11/2026 to 25/11/2026. The last date for submission of
offers/bids on website https://tenderwizard.com/SBIETENDER in
prescribed format with supporting documents will be on or before 3.30pm
on 25/11/2026. Further notice/clarification in this regard will be posted
only on the Bank’s above-mentioned web site.

Assistant General Manager
Regional Business Office, Panvel

No Brokers Please.

D IDBI sanic |28 5nkL o

400 00
Show Cause Notice

Borrower: Ushdev International Ltd
Address: New Harileela House, 6" Floor, Mint Road, Fort, Mumbai- 400001

Notice is hereby given to the entities/person mentioned below that the
proceedings for classification of Fraud as per RBI (Commercial Banks — Fraud
Risk Management) Directions, 2026, dated July 31, 2026 (‘Master Directions’)
has been initiated and the Show Cause notice (SCN) dated October 21, 2026
issued by IDBI Bank has been returned/unserved.

Address

Designation
New Harileela House, 6" Floor, Mint| Corporate Debtor

M/s Ushdev

(AUTHORISED SIGNATORY)

Place : Mumbai sd-

Date : 05.11.2026 Industrial And Prudential Investment Company Limited

OFFICE OF THE EXECUTIVE ENGINEER
SOIL INVESTIGATION DIVISION, ADVANCE
PLANNING,

ROAD CONSTRUCTION DEPARTMENT,RANCHI
NirupanBhawan,3" Floor,Room No. 403,56-Set,
Doranda,Ranchi-834002

e-Procurement (Very Short Tender Notice)
Letter of Invitation (LOI) No.-21/2026-27 2" Call
e-Tender Ref No:-—RCD/SID/AP/RAN/21/2026-27
Date:- 03.11.2026
Consultancy Services for Preparation of Detailed
Project Report (DPR) for widening &
strengthening/Reconstruction work of Road from 6th
km of the K.B. More-Nurangon PWD road (at
Dwarpahari) to the 21st km of the Kasiadih-Hesla-
Beko PWD road including Replacement of Culverts
and Bridges, Proposal for Construction of new
Culverts, Bridges, ROB'S, RUB's, Complete Land
Acquisition Proposal including Ownership details all
complete as per latest guidelines, Resettlement and

Rehabilitation Proposal, Forest Diversion Proposal and

Proposal of Utility Shifting in details etc. as required
by the Department (If any) under Road Division
Giridih in the State of Jharkhand
*Empanelled consultant with RCD under category-I
vide letter No. 4073 (S) WE Dated 28.09.2026 are
allowed to Bid.

06.00 km
60 Days
Rs 5,000/~ (Five Thousand) only. Non refundable
Fee.Tender fee will be recived through online mode
only.

The quotationers have to deposit a fixed amount of Rs
20,000 as Earnest Money. As per the Departmental
Letter n0.-4652(S) dated 06.10.2023, cost of tender

document and Earnest Money Deposit be received in
online mode only through e-procurement
(http://jharkhandtenders.gov.in) by internet
banking/NEFT/RTGS facility as per Standard
Operating sistim Procedure (SOP) issued by

Information Technology & e-Governance Department,

Government of Jharkhand vide letter no- 120 dated
03.10.2023.
e-tendering(http:/‘jharkhandtenders.gov.in)
05.11.2026,10:30 AM

1 Name Of Work

2 Tentative Length
3 | Period of Completion of Work
4 Cost of Tender documents

5 Mode of Bid Submission
6 | Date/Time of Publication of

Sr. Name of the Registered | Certificate | Distinctive No’s | No. of Shares 6.| Liquidation commencement date of > De
No. Shareholder Folio. No. No. Corporate Person 04/11/2026 International Ltd. | Road, Fort, Mumbai- 400 001. through Liquidator
1. | RANCHHODDAS R00079 825 466214 | 466273 60 7.| Name, Address, Email Address, Telephone | Name: CS (IP) Jigarkumar Gandhi The above entity/liquidator, if he so desire, may collect the returned un-
GOVINDDAS Number and the Registration Number Address: Office: 05, 1st Floor, Harismruti, | |delivered SCN, either in person or by duly authorized person by producing proof
1478 647321| 647440 120 of the Liquidator SVP Road, Opp. HDFC Bank, Chamunda of identity, from the undersigned at the address as given above.

Circle, Borivali West, Mumbai-400092
Email: jigar.gandhi@jngandco.in
Phone: +91-9702002189 | 022-48257344
Registration No.: IBBI/IPA-002/IPN01307/
2024-2025/14502

8.| Last Date for submission of Claims 03/12/2026

Notice is hereby given that the Heme Health Private Limited has commenced voluntary
liquidation on November 04, 2026.
The stakeholders of Heme Health Private Limited are hereby called upon to submit a proof
of their claims, on or before December 03, 2026, to the liquidator at the address mentioned
againstitem7.
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator:

Sd/-
Date: November 04, 2026 Jigarkumar Gandhi
Place: Mumbai Liquidator

InfcBeans

CREATING WOow!

InfoBeans Technologies Limited
CIN : L72200MP2011PLC025622
Registered Office : Crystal IT Park, STP-I, 2nd Floor, Ring Road,
Indore (M.P.), Contact No.: 0731-7162000, 2102
Website: https://www.infobeans.ai/, E-mail: investor.relations@infobeans.ai

POSTAL BALLOT NOTICE

Notice is hereby given pursuant to the provisions of Sections 108 and 110, and
other applicable provisions of the Companies Act, 2013, as amended (the
“Act”), read together with the Companies (Management and Administration)
Rules, 2014, as amended (the “Management Rules”), General Circular No.
3/2025 dated September 22, 2025 issued by the Ministry of Corporate
Affairs (‘“MCA”), Government of India, and the Circulars issued from time to
time by the Securities and Exchange Board of India, hereinafter collectively
referred to as the (“Circulars”), Secretarial Standard on General Meetings
issued by the Institute of Company Secretaries of India (“SS-2") and any other
applicable law, rules and regulations (including any statutory modification(s) or
re-enactment(s) thereof, for the time being in force), that the resolutions
appended below are proposed to be passed by the members of the Company
(as on the Cut-off Date (as defined below) (“Members”), through postal ballot
(the “Postal Ballot”) only by way of remote e-voting (“e-voting”) process.

The Notice is available on the Company's website https://infobeans.ai/ on the
website of CDSL https://evoting.cdslindia.com/Evoting/ and on the website
of National Stock Exchange Ltd. and Bombay Stock Exchange where the
company's shares are listed.

In compliance with the provisions of Sections 108 and 110 of the Act read with
the Companies (Management and Administration) Rules, 2014, Regulation 44
of the Listing Regulations, SS-2 and the MCA Circulars, the Company has
engaged the services of CDSL to provide the facility of remote e-voting to all the
Members to enable them to cast their votes electronically in respect of the
Special Resolutions, as mentioned in the Postal Ballot Notice.

The Remote e-voting period will commence from Wednesday,
04" November, 2026 at 9:00 a.m. (IST) and shall end on Thursday,
03" December, 2026 at 5:00 p.m. (IST). The remote e-voting module shall
be disabled by CDSL thereafter. Once the vote on the Resolutions is cast
by the Member, he/she shall not be allowed to change it subsequently.
E-voting website of the CDSL could be accessed by visiting

Tender on Website
1 Last Date/Time of Bid 14.11.2026 12:00PM
Submission
8 | Last Date/Time of Submission 14.11.2026 12:00PM
of Tender Fee & EMD
9 | Date and Time of Bid opening 17.11.2026 12:30 PM
10 Bid validity 120 days

11 Bid Submission Address Chief Engineer(Communication),Road Construction
Department,1* Floor, Engineer Hostel No.-2, Dhurwa,

Ranchi-834004

Allthat piece and parcel of the property located at 1) Flat NO. A-104, 1st Floor,

Wing A, Rishi Park Co Operative Housing Society Ltd, Village Bolinj, Virar (W),

Tal. Vasai, Dist. Palghar 2) Flat NO. B-104, 1st Floor, Wing B, Rishi Park Co
Operative Housing Society Ltd, Village Bolinj, Tal. Vasai, Dist. Palghar.

Authorized Officer

For Edelweiss Assets Reconstruction Company Limited

(Trustee of EARC TRUST SC 371)

@Edelweiss

Asset Reconstruction

Date : 04.11.2026
Place : Mumbai

12 | Designation and Contact no. of
Tender inviting Officer

Executive Engineer, Soil Investigation
Division,Advance Planning,RCD, Ranchi Mob-
9905660677
13 PR No.- 392185Road (26-27)#D

Note:-Only e-Tender shall be accepted.

Sd./-(Ravi Shankar Pravakar)Executive Engineer,
Soil Investigation Division, Advance Planning,
Road Construction Department,Ranchi.
PR 393304 (Road)26-27*D

https://www.evotingindia.com/

In case any Member has queries, grievances or issues relating to
Postal Ballot, members are requested to write an e-mail to
helpdesk.evoting@cdslindia.com or contact on Tel: 18002109911

Detailed procedure for remote e-voting is provided in the Postal Ballot Notice
dated 28" October, 2026

The result will be announced by the Chairman or any Director of the company
duly authorized on 05" December, 2026 and will also be displayed on the
website of the company https://infobeans.ail/, besides being communicated
to the Stock Exchanges, Depositories and Registrar and Share Transfer Agent.

For InfoBeans Technologies Limited
Sd/-
Surbhi Jain
Company Secretary & Compliance Officer

Place: Indore
Date: 04 November, 2026

Date: 05.11.2026 Your Failthfully
(Arun Kumar Verma)

(Deputy General Manager)

BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, COURT -1
Company Petition No. C.P./ 173 (MB) /2026

In the matter of Section 66 read with Section 52 and other applicable
provisions of the Companies Act, 2013 including any statutory modification or
re-enactments thereof for the time being in force and the Rules & Regulations
framed thereunder
AND
In the matter of reduction of Equity Share Capital of Bangalore Elevated
Tollway Private Limited

Bangalore Elevated Tollway Private Limited, a private limited company
incorporated under the Companies Act, 1956 having its registered office

at Unit No. 601-602, 6th Floor, Windsor House, Off CST Road, Kalina,
Santacruz East, Vidyanagari, Mumbai, Maharashtra, India, 400098

CIN: U45200MH2005PTC296646 .....the Petitioner Company

CERTIFICATE OF REGISTRATION OF ORDER AND MINUTES

NOTICE is hereby given that the order of National Company Law Tribunal,
Mumbai Bench dated 15th October 2026, confirming the reduction of Equity
Share Capital, of the Petitioner Company from INR 21,59,12,790 (Indian
Rupees Twenty-One Crore Fifty-Nine Lakh Twelve Thousand Seven Hundred
Ninety only) divided into 2,15,91,279 (Two Crore Fifteen Lakh Ninety-One
Thousand Two Hundred Seventy-Nine only) equity shares of INR 10/- each
fully paid-up to INR 6,62,65,940 (Indian Rupees Six Crore Sixty-Two Lakhs
Sixty-Five Thousand Nine Hundred and Forty only) divided into 66,26,594
(Sixty-Six Lakh Twenty-Six Thousand Five Hundred and Ninety-Four only)
equity shares of INR 10/- each fully paid up has been given effect to.

The Registrar of Companies, Mumbai on 28th October 2026 has registered the

order and Minutes approved by the Hon'ble National Company Law Tribunal,

Mumbai showing the particulars of the capital and shares of the Petitioner
Company as altered.

For an on behalf of Bangalore Elevated Tollway Private Limited

Sd/-

Amit Rane

Director (DIN: 11047206)

Date : 5th November 2026
Place : Mumbai

Phoenix ARC Limited

REGISTERED OFFICE: 3rd Floor | Wallace Towers (earlier known
as Shiv Building) | 139/140/B/1 | Crossing of Sahar Road and

Western Express Highway | Vile Parle (E), Mumbai - 400 057
Tel: 022- 6849 2450, Fax : 022- 6741 2313, IN: 67190MH2007PTC168303
Email: info@phoenixarc.co.in; Website: www.phoenixarc.co.in

APPENDIX IV [See Rule 8 (1)
POSSESSION NOTICE (For Immovable Property)
Whereas, the Authorized Officer of Varthana Finance Private Limited under the Securitisation and
Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002 (said Act) and in
exercise of powers conferred under Section 13(12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 (said Rules) issued a Demand Notice dated 22.03.2022 calling upon
Anjuman Waseeul Talim Education Trust- Represented by Authorised Signatory
(Borrower), Mooin Mohammed Shaba (Co-Borrower), Bilkis Saifulla Firfire (Co-Borrower)
(the Borrowers/Co-Borrowers/Mortgagors are hereinafter referred to as “Borrowers”) to repay the
amount mentioned in the Notice being Rs. 50,32,111/- (Rupees Fifty Lakhs Thirty-Two
Thousand One Hundred and Eleven Only) as on 10.03.2021 along with future interest, cost,
charges and other expenses from 11.03.2021 till payment/realization within 60 days from the date
of receipt of the said notice.
The Borrowers having failed to repay the amount, notice is hereby given to the Borrowers in
particular and the public in general that the undersigned being the Authorized Officer of
Phoenix has taken Physical Possession of the mortgaged property described herein below
in Schedule in exercise of powers conferred on him under sub-section (4) of the section 13
of Act read with rule 8 & 9 of the Security Interest Enforcement Rules, 2002 and in pursuance
to Order dated 28.10.2026 passed in Writ Petition no. 12775/2026 by Hon'ble High Court,
Bombay on 02.11.2026.
The Borrowers in particular and the public in general are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of Phoenix ARC
Limited acting in its capacity as Trustee of Phoenix Trust-FY26-13 for an amount of Rs.
50,32,111/- (Rupees Fifty Lakhs Thirty-Two Thousand One Hundred and Eleven Only) as on
10.03.2021 along with future interest, cost, charges and other expenses until payment in
full from 11.03.2021.
The Borrower’s attention is invited to provisions of sub-section (8) of Section 13 of the Act, in
respect of time available, to redeem the secured assets.
Description of the Property:
All that piece and parcel of Property bearing Gut No. 42/1, situated at Village Mazgaon, Tal.
Murud, Dist. Raigad SRO, Shivardhan Murud and bounded on, East By: Open Land; North by:
Buddha Wade; West By: Urdu Prince School; South by: Road, Uphar Mahal
Notice of Intimation of Mortgage by way of Deposit of Title Deed Executed by Anjuman Waseeul
Talim Education Trust represented by Mooin Mohammed Shaban in Doc. No. MRR-7-2017, dated
12.09.2017 before Joint Sub Registrar Office at Murud Raigad.
Date: 02.11.2026
Place: MURUD

\\ Phoenix ARC

Sd/- Authorised Officer
For Phoenix ARC Limited
(Trustee for Phoenix Trust FY26-13)
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PUBLIC NOTICE

THE NOTICE is hereby given 1. Mr. Adnan Bakar
Vinchu; 2. Mr. Fahad Ajmal Patel; 3. Mr. Naif
Rizwan Chaugle of BHIWANDI THANE, -421302 has
agreed to Redevelop Plot of Land from the legal
heirs of its owner LATE MR. GULAM AHMAD
NAJMUDDIN KUWARI being plot of Land bearing
City Survey No. 597, admeasuring 522.63 sq. mtrs.
out of total area admeasuring 896.30 sq. mtrs.,
situated at Mauje Nizampur, Taluka - Bhiwandi,
Dist. Thane situated at Mauje: Nizampur, Taluka:
Bhiwandi, District Thane, Maharashtra - 421302,
Allor any person/persons having or claiming any
right, title, benefit and/or interest whatsoever in
respect of the above Shares and the Unit or on the
basis of the aforesaid lost and/or misplaced
documents, by way of sale, exchange, mortgage,
charge, gift, lease, trust, possession, inheritance,
lien, easement, bequest or otherwise howsoever,
is/are hereby requested to make the same known
in writing along with notarized true copies of all
the documents in support of the claim, to and at
the office of the undersigned, within a period of 15
days from the date of publication hereof, failing
which all such claims, right, title and interest if
any, shall be considered waived and/or
abandoned with notice.

Place: Bhiwandi

Date: 05th November, 2026 PATEL & CO.

ADVOCATES & LEGAL CONSULTANTS

Office No.6, Ist Floor, Abuji Arcade,

Vanjar Patti Naka, Bhiwandi Dist-Thane- 421302
Mob.: 9987365828, 7058604664

Email: office.patel.co@gmail.com
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